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(iv) routine inspection of all tele-
phones and lines.

(v) daily checking of important tele-
- phones.

(vi) special power feeders are being
provided for most of the telephone ex-
changes in the central area to combat

- :the problem of load sheddings,
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Setting up of Telephone Industry at
Bhubaneswar

508. SHRI B. C. PATTANAYAK:
Will the Minister of COMMUNICATIONS
be pleased (o state:

(a) whether there is any proposal under
Government’s consideration to et up a
telephone industry at Bhubaneswar;

(b) if so, by when such proposal is
likely to be implemented; and :

(¢) what ig the progress made so far
in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N, PATIL): (a) No, Sir,

(b) and (c) Do not arise.

Electronic Telephone Exchangik

509. DR. BHA1 MAHAVIR: Wil
the Minister of COMMUNICATIONS be
pleased to state:

(a) whether it is a fact that the Tele-
commumications Research Centre and
Electronics Radar Development Establish-
ment Ministry of Defence, Bangalore had
claimed successful development of elec-
tronic telephone exchanges and if so, what
are the details of their guccess;

(b) if not, what is the stage of progress
at present, on thig project at these institu-
tions;
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(c) whether Government have imported
or propose to import electronic telephone
exchanges, and if so, the particulars of
such jmports; and

(d) what are the reasons for imports
even after years of work at the above in-
stitutions?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIJAY N. PATIL): (a) and (b)
Yes, Sir, as far as the Telecommunication
Research Centre is concerned. Electronics
Radar Development Establishment, Minis-
try of Defence, Bangalore, has not develop-
ed any Electronic Telephone Exchange for
use in the P. & T. public telephone net-
work. Ap indigenous electronic telephone
exchange developed by Telecommunication
Research  Centre underwent successful
commercial trials with over 300 subscribers
at Rajouri Gardens, New Delhi from
1.1.81 to S5.4.81.

(c) 41 ielephone exchanges—18 from
Japan and 23 from France are being im-
ported. There is also a proposal to import
25 Nos. of medium and 18 Nos. of small
sized containerised electronic telephone
exchanges. Six small elecronic telephone
exchanges have been obtained ag gifts
from the Royal Government of Norway
under their Commodity Assistance Pro-
gramme, .

(d) Although the indigenenous R&D
hag demonstrated  competence to under-
take successfuly the design of electromic
telephone exchanges, there is no produc-
tion infrastructure in the couniry to
manufacture such designs on a large
scale, It -has, therefore, become necessary
to import thesg exchanges.

Restriction on more than one domestic
telephone connection at one Address

510. SHR[ NAND. KISHORE BHATT:
SHRI T. CHANDRASEKARA
. REDDY:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is any bar against
having more than one or two domestic
telephone connections at one address;
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(b) if not, whether Government pro--
pose to impose any such restriction in-
view of the acute scarcity; and

(c) if the answer to part (b) above be
in the negative, what are the reasons
therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS.
(SHRI VIJAY N,  PATIL): (a) No, Sir.

(b) No, Sir.

(c) It is difficult to enforce such restric-
tions, as telephones can be taken in the
name of Companies and other relatives
staying in the same premises. Moreover
the number of such cases is small when
compared to the number of applicanty on:
the waiting list for new telephone con-
nections.
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